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Mnoxee - 2.
Date: 03.03.2021

BHILWARA

Name of Work

Sewerage work with 10 years O&M (RUSDP/BHL/01)

Contractor E M/s Rajkamal Builders Infrastructure Pvt. Ltd.
3.Salient Features of the contract package

1 | Stipulated date of start 23.08.2017

2 | Stipulated date of completion | 22.08.2020,Likely completion date 31.12.2021
3 | Contract period 1095 Days

4 | Period Elapsed 117.26%

5

Contract Amount (Rs. In Cr.)

369.3 Cr. (Design Build Cost-326.59 Cr. + O&M
Cost-32.71 Cr. + Provisional Sum-10 Cr.)

6 | Physical progress (%age) 65.50%
7 | Financial Expenditure till 155.95 Cr. (Design Build-144.46Cr.)(44.23%)
date

8 | LD and Penalty detail

LD imposed-Rs 7.78 Cr. & recovered - Rs 7.78 Cr.
Penalty imposed-0.825Cr & recovered-Rs0.825 Cr.

9 | Population to be benefitted

2,62,070

Project Progress: -

Sector Particulars | Unit | Scope lCumulative % age Physical
Progress Progress | Progress
Lateral Open | Km 363.248 | 213.343 58.73%
42.61%
Lateral km 26.596 13.556 50.97%
Trenchless
Outfall Open | km 19.308 16.494 85.42%
6.59%
Outfall km 1.437 0.105 7.31% °
Trenchless
Manholes Nos. 18123 9782 53.97%
Sewerage
IC Nos. 9988 4138 41.43%
STP(30 Nos 1 87.47% 87.47% 13.53%
MLD)
SPS(48 Nos 1 89.48% 89.48% 2.77%
MLD)
House sewer | Nos 40000 |Bidding under progress (Will be done
connection under separate package)

STP & SPS is likely to be completed by June 2021.
Sewer Network is likely to be completed by December 2021.
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Gove' nment Of Rajasthan %

Office of The Superintending Engineer, ks

g . RUIDP, Phase-I1I,
6/1026, Shiv Nagar, Kuwada Road,
5 e Bhilwara
Mob.9414071147 e _I.',‘mfil __-{ml_..it_l_il_l»_)l’:;fﬂ;mAJAh THAN GOV N

“No. RUIDP PH-II1/BHL/2020-21/) ) | ;. " Date: 24.09.2020

Regional Officer, ;
Rajasthan Pollution Control Board, Bhilwara

Subject: Design and Construction of Work of Providing Sewer Network with house sewer connections,
Design and construction of Sewage Treatment Plant, Sewage pumping station, Power Generation
Unit at STP & allied works and Operation & maintenance services of the entire system for 10
years in Part of Zone A & B of Bhilwara.(Contract Package No : RUSDP/BHL/O1)
Reg. Certified information related to Sewage generation and its trestment
arrangements.

Reference: 1) Your letter No. RPCB/RO/BHL/ (LSG)/GENS6/2086-88 dtd. 16.01.2019.

2) This office letter no.692 dated 18.01.2019 & 2615 dated 15.07.2020.
3) Your letter No. RPCB/RO/BHL/(NGT-488/2019)/L-06/339-42 dtd.13.07.2020

Sir,

In reference to above cited subject, it is to inform that the Sewerage Project is under execution n
mmmcay.mmymhmh'wmmla.mn,i,CmJnandM
MWMMMMAMZml(ﬂolﬂvmmamnfdty).fhcnmmord
mmmuuﬁumm.mmmwum RUIDP
includes the surrounding area of lake namely Nehru Talab (Love Garden) and Gandhisagar Talab

only.
The current status of Sewerage Project is given as below.

1
1
|
|
i
: |

Sr.No. | Activity [ Total Progress | Progress | Likely date | Remark
i = Scope till date in % of |
= :I 4 °ﬂ_......__.mmwm..w,,....._. IP—_—. |
i1 [ Sewer Network | 410.0Km | 175.54 42.81% 31.12.2021 | The Sewerage House |
! Km Connection Re-tender |
| Is yet to be fioated,
2 Sewerage 1No 69.13% 69.13% 30.06.2021
Treatment Plant
(STP) 30MLD |
1 . [ s T A —
Sewerage 1 No 70.91% | 70.91% 30.06.2021
Pumping Station
SPS) 4BMLD
(Devesh Kumar Sharma)
Superintending Enginesr
RUIDP Phase 111
Bhilwara
PH-III/BHL/2020-21/ 2|3} 2 Date: 24.09.2020
Copy to the foliowing for informationl further necessary action please
i Commissioner, Nagas Parishad, Bhilwars line agency y
Superintending Engineer
RULDP Phase 111
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CENTRAL LABORATORY
RAJASTHAN STATE POLLUTION CONTROL BOARD
i 4, Paryavaran Marg, Institutional Area, Jhalana Doongri, Jaipur (Rajasthan)
Phone No. 0141 — 5159607, 5159648, 5159665
Fax No. 0141 - 5159665

- F11(267) RPCB/Lab-Water/2021-22/ 4~ | Date: g&/ﬁ?ef*/?@if

The Regional Officer,
Regional Office,
RSPCB,

Sub.:- Analysis report of WatsrfWésﬁte Water Sample No. 20472 to
20474.

Sir,

Kindly find enclosed herewith the analysis report of Sample No. 20472 to
20474 for necessary action. |

Yours Sincerely,

Encl.:- As above (03 Analysis Reports)

Y

Officer

Chief Scientific



Report No. :

http:/rspcbmis.environment.rajasthan.gov.in/Laboratory/Repor... ©

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Report

20472

Report On : 06/04/2021
I hereby certify that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of

Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 03 103720

1

from Kunj Bihari Paliwal, SO, Bhilwara ,RSPCB Bhilwara a sample of Waste Water of Gandhi
Sagar , Main Nallah near Badla Chouraha before Gandhi Sagar , Bhilwara Collected from Main
Nallah near Badla Chouraha before Gandhi Sagar, Bhilwara Collected on 037/03/2021. The Sample
was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 06/04/2021 and declare the result of

the analysis to be as below :-
S. No. |Parameters Result

1 pH 8.57
2 Total Suspended Solids mg/l 40
3 Chemical Oxygen Demand (COD) mg/l 103
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 43
5 0il & Grease mg/l Not Traceable
6 Chloride as Cl mg/l 192
7 Sulphate as SO mg/l 66
8 |Hardness (Total) as CaCO3 mg/l 200
9 Fluoride as F mg/l 0.686
10 Total Dissolved Solids mg/l 890
11 Conductivity at 25° C pmho/cm; 1299
12 Total Alkalinity as CaCO3 mg/l 488
13 Total Kjeldahl Nitrogen (TKN) as N mg/l 1.1

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 06/04/2021

1of]

Bom ANALYST

Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari,
Jaipur-302 004
Phone: 0141-5159648,5159607
Fax: 0141-5159665

% it A =i

06-04-2021, 10:55
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report

Report No. : 20473

Report On : 06/04/2021

I hereby certify that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 05/03/2021

from Shri Kunj Bihari Paliwal, SO, Bhilwara JRSPCB Bhilwara a sample of Water of Gandhi
Sagar , From Gandhi sagar at point near Rapat ke Balaji , Bhilwara Collected from From Gandhi
sagar at point near Rapat ke Balaji Collected on 03/03/2021. The Sample was in a condition fit for

analysis as reported below :-
I further certify that I have analyzed the aforementioned sample on 06/04/2021 and declare the result of
the analysis to be as below :- |
S. No. |Parameters Result
1 pH 2 8.35
2 |Total Suspended Solids mg/l :‘ 20
3 Chemical Oxygen Demand (COD) mg/1 66
4 |Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 22
5 Qil & Grease mg/ ‘ Not Traceable
6 Chloride as Cl mg/l 180
7 S\ﬂphﬂ&e as SOz mg/l 76
8 Hardness (Total) as CaCO3 mg/l 180
9  |Fluoride as F mg/l 0.616
10 |Total Dissolved Solids mg/l 804
11 |Conductivity at 25° C pmho/cm, 1220
12 |Total Alkalinity as CaCO3s mg/l 412
13 |Total Kjeldahl Nitrogen (TKN) as N mg/l 0.6

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 06/04/2021

1ofl

mﬁ ANALYST

Rajasthan State Pollution Control Board
Regional Office Jaipur
Opp. Road No 5, VKIA, Sikar Road,
Jaipur
Phone: 0141-2332263

06-04-2021. 10:58
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FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 20474
Report On : 06/04/2021
I hereby certify that 1 8. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 05/03/2021
from Shri Kunj Bihari Paliwal, SO, Bhilwara ,RSPCB Bhilwara a sample of Waste Water
of Gandhi Sagar , From Nallah after Gandhi Sagar overflow point near Punchmukhi Mokshdham ,
Bhilwara Collected from From Nallah after Gandhi Sagar overflow point mear Punchmukhi
Mokshdham Collected on 03/03/2021. The Sample was in a condition fit for analysis as reported below

I further certify that I have analyzed the aforementioned sample on 06/04/2021 and declare the result of

http;ﬂrspchni&environmnt.mjasﬂmn.gov.infubomryﬁ{opo}...

the analysis to be as below :-
S.No. |Parameters Result
1 pH 8.36
2 Total Suspended Solids mg/l 20
3 Chemical Oxygen Demand (COD) mg/l 58
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 20
5  |Oil & Grease mg/l Not Traceable
6 Chloride as Cl mg/l 184
7 Sulphate as SO; mg/l 81
8 Hardness (Total) as CaCO3 mg/l 180
9 |Fluoride as F mg/l lo.615
10 Total Dissolved Solids mg/l 802
i1 Conductivity at 25° C pmho/cm; 1228
12 Total Alkalinity as CaCO3 mg/l 420
13 Total Kjeldahl Nitrogen (TKN) as N mg/l 0.6

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 06/04/2021

Bom ANALYST

Rajasthan State Pollution Control Board
Regional Office Jaipur
Opp. Road No 5, VKIA, Sikar Road,
Jaipur
Phone: 0141-2332263

06-04-2021, 10:58



— REGIONAL OFFICE Tele: 0744 —2490873
&3 BRIt

RAJASTHAN STATE POLLUTION CONTROL BOARD
RISTRI WSy 9gyvr fARimor #ued
Plot No. 2A, Road No. 6, Indraprastha Industrial Area, Kota (Rajasthan)

RPCB/ROK/Lab/Gen.-45/ 13 Dated: o5 /04 [ 222
The Regional Officer,

Rajasthan State Pollution Control Board,

18, Azad Nagar, Pannadhai Circle, Bhilwara.

Subject: - Analysis Reports of Water/ Waste Water sample.

Sir,

Please find herewith analysis report no 4186-4188 for water/waste water samples
for kind perusal and further necessary action.

Enclosed: - As above.

-



Firefox http://rspcbmis.environment.rajasthan.gov.in/Laboratory/Report...

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
~ REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4186
Report On : 1870372021
I hereby certify that | K K Jethalya, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 05/03/2021
from Shri Kunj Bihari Paliwal, SO, Bhilwara ,RSPCB Bhilwara a sample of Water of Gandhi
Sagar , From Gandhi sagar at point near Rapat ke Balaji , Bhilwara Collected from From Gandhi
sagar at point near Rapat ke Balaji Collected on 03/03/2021. The Sample was in a condition fit for

analysis as reported below :-
I further certify that I have analyzed the aforementioned sample on 18/03/2021 and declare the result of
the analysis to be as below :-
S.No. |Parameters Result
100%survival of
1 Bio-Assay Test LC.....,.......gms,....% by volume of the sample fish after 96 hrs in
100% effluent
2 Total Coliform (MPN Technique) /100 ml 150
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 18/03/2021 " B\\
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

=&
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http://rspcbmis.environment.rajasthan.gov.in/Laboratory/ReportsF...

P FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 19096
Report On : 15/01/2020
[ hereby certify that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 16/12/2019
from Shri Vikas Singh, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water of Gandhi Sagar
Talab , Bhilwara , Collected from Gandhi Sagar Collected on 13/12/2019. The Sample was in a
condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 15/01/2020 and declare the result of
the analysis to be as below :-

S.No. |Parameters T'-_I_-lleSult i
oo, e 7.60
2 |Total Suspended Solids mg/l 45
3 |Chemical Oxygen Demand (COD) mg/l 186 2]
4 |Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 53
5 Copper as Cu mg/l | Not Traceable ol
6 |Zincas Znmg/l = 0.416 F.d
4 Nickel as ;%1 mg/l | Not Traceable
8 I;c:ad as Pb mg/1 Not Traceable
9 Total Chl:(;mium as Cr mg/l - 'Not Traceablc_ &
10 |Iron as Fe mg/l N 10.426 i
11-‘ ”_{,'gld_r;i_llxlm as Cd mg/l A ¥ = ?\1;1 Traceable
12 Chloride as Cl mg/l 222
13 Sulphate as SO4 mg/l 117
14 I-lérdness (Total) as CaCO3 mg/l : —3]2
15 |Hardness (Calcium) as CaCO3 mg/l ' 180 :
16 I\/[-agnesi_t.l-ni Hardness as CaCO3 mg/I = T3 4
17 |Calcium (Titrimetric) as Ca mg/l g P I
8 Magnesium as Mg mg/l ) 32
19  |Fluoride as F mg/l — oa4s |
20 |Total Dissolved Solids mg/ AT
21 Conductivity at 25° C pmho/cm; ll 1312
22 [Total Alkalinity as CaCO3 mg/| 5 5] ) 372 - L
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 15/01/2020 W—mu’_
BOARD ANALYST

Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari,
Jaipur-302 004
Phone: 0141-5159648.,5159607
Fax: 0141-5159665
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Report No! '
1 19/10/2020 ' '

- I'hereby certify that I L R Maurya, State Board Analyst duly appointed under sub Section(3) of Section 53
) Act, 1974 received on the 24/09/2020 from Shri Vikas
le of Water of Gandhi Sagar Talab , Bhilwara d
09/2020. The Sample was in a condition fit for analysis

Report On'

. of the Watér (Prevention & Control of Pollution
- Singh, JSQ), Bhilwara ,RSPCB Bhilwara
Collected from GANDHI SAGAR Collected on 23/

.as rep'ortedi.bclow i

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

: «(See Rule - 24) .
Final Report

3726

a samp

1 further certify that 1 have analyzed the aforementioned sample on 19/10/2020 and declare the result of the -
~analysis to be as below :-

- S.No. | |Parameters Result
1 Sl | 7.81
2 ¢ |Total Suspended Solids mg/l 41
3 |Chemical Oxygeh Demand (COD) mg/l _ 134.6
" 4 - |Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 4.5
5 - '|Copper as Cumg/l NT
6  |Zinc as Zn mg/l 0.28
.7 ®|Nickel as Ni mg/I NT
8. |Lead as Pb mg/l NT
-9 |Total Chromium as Cr mg/l NT
10 ./|Iron as Fe mg/l 0.418
11 ~ *|Cadmium as Cd mg/I NT
12 |Chloride as Cl mg/l 71.97
S 48 “ISulphate as SOz mg/l 143
|14 |Hardness (Total) as CaCO3 mg/l 272
/L 15 |Hardness (Calcium) as CaCO3 mg/l {164
.16 |Magnesium Hardness as CaCOs3 mg/l 108
17 = . {Magnesium as Mg mg/l 26.35
18 . |Fluoride as F mg/I 0.284
- 19 7|Total Dissolved Solids mg/l 752
20 Conductivity at 25° C pmho/cmz 1036
.21 ||Total Alkalinity as CaCO3 mg/l 184

* The conditian of the scals

Signed This'On 19/10/2020

LY

, fastening and container on receipt was as follows : Intact g

?ﬁ_?q.z 17 77521:

BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Udaipur
F /470, Madri Ind. Area, Udaipur
Phone: (0294-2491269



Cy i of analysis results of Water Sample colls d from Gandhi Sagar beween 13.12.2019 to 03.03.2021, analysed by Central Laboratory

gi Total
(Total) as |(Calcium) as um Alkalini
Parameters pH BOD cobD CaCos CaCos Hardne | Ca Mg (TSS CcL ty as S04 F Zn Fe Pb Cu Ni cd T.Cr TDS EC
ss as cacos
cacos
SNO. Measuring Unit
Point of Date of Value in mgpl in mgpl in mgpl in mgpl in in in in in in in in in in in in in in in in micrcl:r‘nho/
Collection Report No collection mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl | mgpl m
1 Gandhi Sagar 19096 13.09.2019 7.6 53 186 312 180 132 72 32 45 222 372 117 | 0.345 | 0.416 | 0.426 | NT NT NT NT NT 922 1312
2 Gandhi Sagar 3726 23.09.2020 7.81 4.5 34.6 272 ND ND | ND | ND | ND | 7197 | ND 143 10284 | 028 | 0418 | NT | NT NT | NT NT | 752 1036
3 Gandhi Sagar 20473 03.03.2021 8.35 22 66 180 ND ND ND ND 20 180 412 76 0.616 | ND ND ND ND ND ND ND 804 1220

waiA waic W&t D YAl E

Drinking Outdoor Drinking Propagation Irrigation,

vt

Parameter  Water Source bathing water of Wild life Industrial
BOBAa ) 2mg/l or less 3mg/lorless | 3mg/lorless | Notmentioned | Notmentioned
5 days
20°C
Dissolved .
6me/lormore |  Smg/lormore | 4mg/lormore | 4mg/lormore | Not mentioned
Oxygen(mg/l) /! /! g/l g/l i
pH between 6.5 and 8.5 between 6.5 and 8.5 | between 6 to 9 between 6.5 and 8.5| P be[':’;i“ 60
T("I\:i"\‘(/:;’gg’r;’g shall be 50 orless | shall be 500 or less Shalt":smo Not mentioned | Not mentioned
i et A8,c0TIH E
Free Ammonia | .\ ontioned Not mentioned  [Not mentioned| 1.2mg/lorless | Notmentioned | 3q Fefeor &
(as N) "
ST
Electrical
C°"d;;2é'ty 3| Notmentioned | Notmentioned |Not mentioned| Not mentioned Max.2250
micromhos/cm
Sodium
absorption Not mentioned Not mentioned | Not mentioned| Not mentioned Max.226
Ratio

Boron Not mentioned Not mentioned | Not mentioned [ Not mentioned Max.2mg/|




—nerie- &
Rajasthan State Pollution Control?@Boa:f
Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipuifr-aozo .
Phone :0141-5159699,5159604 e-mail : member-secretary@rpcb.nicin |

TollFreeHelpLineNo. : 18001806127 Ext. 7 I {
Registered A/D 5

F.16 (11)RPCB/BMW/ 36| Ao 3 b < Date: 0""’3 {%‘3

Commissioner,
Municipal Council, Bhilwara

Sub:  Directions under section 33A of the Water (Prevention and Control of Pollution) Act,
1974 for seeking action taken report in the matter of Hon’ble National Green
Tribunal (NGT) order dated 03.05.2019 passed under O.A. no. 725/%018 Shri Sajjan
Sodani v/s State of Rajasthan & others.

Sir,

1. Whereas the Water (Prevention and Control of Pollution) Act, 1974 (hereinafter referred
to as the “Water Act”) has come into force in whole of the country, with effect from
23.03.1974. ' '

2. And whereas the Water Act has been enacted to provide for the prevention, control and
abatement of water pollution and for maintaining and restoring the wholesomeness of

; Wm‘ ! £

3. And whereas under the provisions of section 24 of the Water Act, no perso shall
knowingly cause or permit any poisonous, noxious or polluting matter, determ ed in
accordance with such standards as may be laid down by the State Board, to enter into any
stream or well or sewer or on land. 1 | ¥ 4

4. And whereas under the provisions of section 25 and 26 of the Water Act, no person shall
without the previous consent of the State Board establish or take any steps to eﬂ:tabi-i$h,
any industry, operation or process of any treatment and disposal system or any extension
or addition thereto, which is likely to discharge sewage or trade effluent into a stream or
well or sewer or on land or bring into use any new or altered outlet foﬁ'the discl"}arge.;‘*or
sewage or trade effluent or begin to make any new discharge of sewage or trade effluent.

5. And whereas, the Hon’ble NGT in the matter of O.A. no. 725/2018 Shri|Sajjan Sodani v/s

" State of Rajasthan & others has inter-alia directed vide order dated 03.05.2019 that
“The issue for consideration is encroachment on Kothari River near Bhilwara,
Rajasthan and dumping of domestic, industrial and other waste, including bi dical
waste, Keshav Hospital, Bhilwara is also said to be involved’
“Steps taken are still not complete. Let the RSPCB take further steps for
enforcement of law and furnish an updated report in the matter after three months.”
" «Learned counsel for the applicant states that steps have not been taken| against
illegal constructions. Let this aspect be also looked into by the RSPCB and if it is so,
appropriate action be taken including taking up with the concerned authorities.”

6. And whereas the site of Kothari River was inspected by a team of the officials of RSPCB,
Jaipur on 03.09.2019 and during inspection following shortcomings have been observed :-

1) A high level bridge was found under erection stage in the bed of Kothari River.

As informed by Sh. Ravindra Singh Khushwaha, JEE, UIT, they have sought

permission from RSPCB regarding non-applicability of E.C. in the matter.

\'




2) Five pillars of the high level bridge observed under erection stéltge and adjacei;t

to the pillars, piles of debris of grit and cement bags were observed which were -

obstructing the natural flow of River Kothari.

3) Team along with representatives from UIT and Municipal Council Bhilwara
identified following five drains ultimately culminating into River Kothari }

a) Pandu ka Nallah 1
b) Drain near beti bachao Udyan -
¢) Drain flowing from R.C. Vyas Colony
d) Drain flowing from Patri Nagar. |
e) Dtain flowing from Chitrakoot Nagar at
4) As informed by EE, Municipal Council, Bhilwara, directions have bee

|
|

by them to UIT for diverting above municipal drains/nallah culminating to

Kothari river to the main city sewage drain where STP of 10 MLD Iphegng

operated by M/s JSW Ltd., Bhilwara.

5) Three number of cremation grounds were observed in the bed of Kohtari River,

6) EE, Municipal Council, Bhilwara informed that door to door waste coll

Municipal Solid Waste were found lying on the bank of river.
7. And whereas the State Board, in exercise of the powers conferred upon it
provisions of section 33A of the Water Act 1974 and in performance of its

being practiced in the nearby colonies of River Kothari. However, j::ps ?@of

[

der the
ctions

under the Act, issue directions in writing to any person, officer or any authority and such
person, officer or authority shall be bound to comply with such directions which clupes

- the power to direct:-

(@)  The closure, prohibition or regulation of any mdtxétry,-.;gqpﬂ;'aﬁian Or praocess or

(b) Stoppage or regulation of the supply of electricity or water or

y other

Therefore, the State Board in exercise of the powers conferred upon it under section 33A
of the Water Act, 1974 and in performance of functions under the Act, ‘hereby directs you to
take necessary action for rectification of above mentioned shortcomings and ensure
compliance of directions issued by the Hon’ble NGT, New Delhi in the gA no. 725/2018

Shri Sajjan Sodani v/s State of Rajasthan & others time to time i..

on 12.10.2018,

16.01.2019, 21.02.2019 & 03.05.2019. You are further directed to forward action taken report

in the matter to this office immediately so that compliance can be submitted before
NGT before next date i. e. 11.09.2019. I q

| (SheiTaza Deval)

Hon’ble

'Member Secretary

Copy to following:- R
1. PS to Chairperson, RSPCB, Jaipur. E&,v/ . g
' 2. PS to Member Secretary, RSPCB, Jaipur. :
3. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara.
4. Master file. Q() i
| D> |
Member|Secretary
i i




Rajasthan State Pollution Control Boa%rd

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141-5159699,5159604 e-mail : member-secretary@rpcb.nic.in
TollFreeHelpLineNo. : 18001806127 Ext. 7
Registered A/D

F.16(1)RECB/BMW/ 2] 4o 37 ¢~ Date: )09 |r201 9

Secretary,
UIT, Bhilwara

Sub:  Directions under section 33A of the Water (Prevention and Control of Pollutitan) Act,
1974 for seeking action taken report in the matter of Hon’ble Nationq Green
Tribunal (NGT) order dated 03.05.2019 passed under O.A. no. 725/2018 Shri Sajjan
Sodani v/s State of Rajasthan & others. ‘

Sir,

1. Whereas the Water (Prevention and Control of Pollution) Act, 1974 (hereinafter referred
to as the “Water Act”) has come into force in whole of the country, with effect from
23.03.1974. 3 :

2. And whereas the Water Act has been enacted to provide for the prevention, control and
abatement of water pollution and for maintaining and restoring the wholesomeness of

water.

3. And whereas under the provisions of section 24 of the Water Act, no person shall
knowingly cause or permit any poisonous, noxious or polluting matter, determined in
accordance with such standards as may be laid down by the State Board, to enter into any
stream or well or sewer or on land. ' ' _

4. And whereas under the provisions of section 25 and 26 of the Water Act, no person shall
without the previous consent of the State Board establish or take any steps to establish,
any industry, operation or process of any treatment and disposal system or any extension
or addition thereto, which is likely to discharge sewage or trade effluent into a stream or
well or sewer or on land or bring into use any new or altered outlet for the discharge or
sewage or trade effluent or begin to make any new discharge of sewage or trade effluent.

5. And whereas, the Hon’ble NGT in the matter of O.A. no. 725/2018 Shri Sajjan Sodani v/s
State of Rajasthan & others has inter-alia directed vide order dated 03.05.2019 that

“The issue for consideration is encroachment on Kothari River near Bhilwara,
Rajasthan and dumping of domestic, industrial and other waste, including bio-medical
waste, Keshav Hospital, Bhilwara is also said to be involved’ |

“Steps taken are still not complete. Let the RSPCB take further steps for
enforcement of law and furnish an updated report in the matter after three months.”

“Iearned counsel for the applicant states that steps have not been taken against
illegal constructions. Let this aspect be also looked into by the RSPCB and if it is so,
appropriate action be taken including taking up with the concerned authorities.”

6. And whereas the site of Kothari River was inspected by a team of the }bfﬁcials f RSPCB,

Jaipur on 03.09.2019 and during inspection following shortcomings have been observed :-
1) A high level bridge was found under erection stage in the bpd of Kothari River.
As informed by Sh. Ravindra Singh Khushwaha, JEE, UIT, they have sought

permission from RSPCB regarding non-applicability of E.C. m the matter.




2) Five pillars of the high level bridge observed under erection stage and adjacent
to the pillars, piles of debris of grit and cement bags were observed which were
obstructing the natural flow of River Kothari. |

3) Team along with representatives from UIT and Municipal Council Bhilwara
identified following five drains ultimately culminating into River Kothari :-

a) Pandu ka Nallah

b) Drain near beti bachao Udyan

¢) Drain flowing from R.C. Vyas Colony
d) Drain flowing from Patri Nagar.

e) Drain flowing from Chitrakoot Nagar

4) As informed by EE, Municipal Council, Bhilwara, directions have been issued
by them to UIT for diverting above municipal drains/nallah culminating to
Kothari river to the main city sewage drain where STP of 10 MLD is being
operated by M/s JSW Ltd., Bhilwara. i

5) Three number of cremation grounds were observed in the bed of Kohtari River.

6) EE, Municipal Council, Bhilwara informed that door to door waste collection is
being practiced in the nearby colonies of River Kothari. However, kreaps of
Municipal Solid Waste were found lying on the bank of river. | i

7. And whereas the State Board, in exercise of the powers conferred upon it under the
provisions of section 33A of the Water Act 1974 and in performance of its functions
under the Act, issue directions in writing to any person, officer or any authority and such
person, officer or authority shall be bound to comply with such directions which includes
the power to direct:- _ _

(a)  The closure, prohibition or regulation of any industry, operation ot process
or
(b)  Stoppage or regulation of the supply of electricity or water or any other
service.

Therefore, the State Board in exercise of the powers conferred upon it under section 33A
of the Water Act, 1974 and in performance of functions under the Act, hereby directs you to
take necessary action for rectification of above mentioned shortcomings and ensure
compliance of directions issued by the Hon’ble NGT, New Delhi in the O.A. no. 725/20138
Shri Sajjan Sodani v/s State of Rajasthan & others time to time ie. on 12,10.2018,
16.01.2019, 21.02.2019 & 03.05.2019. You are further directed to forward action taken report
in the matter to this office immediately so that compliance can be submitted before Hon’ble
NGT before next date i. e. 11.09.2019. 2 =

(Shatlaja Deval)
Member Secretary

Copy to following:- t?v/

1. PS to Chairperson, RSPCB, Jaipur.
2. PS to Member Secretary, RSPCB, Jaipur. - 1]
3. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara.

4. Master file. C
| >
' Membgr Secretary

s




Rajasthan State Pollution Contml Bogrd

Headquarter, 4, Institutional Area, JhalanaDoongri, Jq:pur—sozem
Phone :0141-5159699,5159604 e-mail : member-secretary@rpch.ni i
TollFreeHelpLineNo. : 18001806127 Ext. 7
Registered A/D

F.16(11)RPCB/BMW/ 366 40 374 Date: °q|oj- [209

District Collector,
Bhilwara

Sub:  Directions under section 33A of the Water (Prevention and Contm}iof Pollution) Act,
1974 for seeking action taken report in the matter of Hon’ble National Green
Tribunal (NGT) order dated 03.05.2019 passed under O.A. no. 72&/2013 Shri Sajjan
Sodani v/s State of Rajasthan & others.

Sir,

1. Whereas the Water (Prevention and Control of Pollution) Act, 1974 (Iheremaﬁer referred
to as the “Water Act”) has come into force in whole of the country, with effect from
23.03.1974. |

2. And whereas the Water Act has been enacted to provide for the prevgntlon, control and
abatement of water pollution and for maintaining and restoring the .wholeso eness of
water.

3. And whereas under the provisions of section 24 of the Water Ac;, no person shall
knowingly cause or permit any poisonous, noxious or polluting matter, determined in
accordance with such standards as may be laid down by the State Board to enter into any
stream or well or sewer or on land.

4, And whereas under the provisions of section 25 and 26 of the Water t, no person all
without the previous consent of the State Board establish or take an; 'steps to bstab ish,
any industry, operation or process of any treatment and disposal systegu or any bxtensmn
or addition thereto, which is likely to discharge sewage or trade effluent into a stream or

well or sewer or on land or bring into use any new or altered outlet
sewage or trade effluent or begin to make any new discharge of sewag 1or trade effluent.

5. And whereas, the Hon’ble NGT in the matter of O.A. no. 725/2018 Shri Sajjan Sodam v/s
State of Rajasthan & others has inter-alia directed vide order dated 03.05.2019 th

“The issue for consideration is encroachment on Kothari Rn#er near hihvam,
Rajasthan and dumping of domestic, industrial and other waste, mcﬂadmg bio-medical
waste, Keshav Hospital, Bhilwara is also said to be involved” It
' “Steps taken are still not complete. Let the RSPCB take further ep.ss for
enforcement of law and furnish an updated report in the matter after three months.”

: “Learned counsel for the applicant states that steps have not been taken against
illegal constructions. Let this aspect be also looked into by the RSPCB and if it is so,
appropriate action be taken including taking up with the concerned thorm A

6. And whereas the site of Kothari River was inspected by a team of the bﬁcmls RSPCB,
Jaipur on 03.09.2019 and during inspection followmg shortcomings have been observed :-
1) A high level bridge was found under erection stage in the b¢d of Koﬂ}a.n River.
As informed by Sh. Ravindra Singh Khushwaha, JEE, UIT, they have sought
permission from RSPCB regarding non-applicability of E.C. in the matter.




2)

3)

9

3)
6)

Five pillars of the high level bridge observed under erection stage and

adjacent

to the pillars, piles of debris of grit and cement bags were obferved which Were

obstructing the natural flow of River Kothari.

Team along with representatives from UIT and MHDJGIPHJLCOUBCIJ BknlWara
identified following five drains ultimately culminating into River Kothari :-

a) Pandu ka Nallah I !
b) Drain near beti bachao Udyan

¢) Drain flowing from R.C. Vyas Colony

d) Drain flowing from Patri Nagar.

¢) Drain flowing from Chitrakoot Nagar |

As informed by EE, Municipal Council, Bhilwara, dxrect:on#é have b lm:In issued

by them to UIT for diverting above municipal drams/nallg
Kothari river to the main city sewage drain where STP of | 10 MLD
operated by M/s JSW Ltd., Bhilwara.

Three number of cremation grounds were observed in the bed qf Kohtari
EE, Municipal Council, Bhilwara informed that door to door waste coll
being practiced in the nearby colonies of River Kothari. }towever,

Ertmg to
is bemg

River.
ectlon is
heaps of

Municipal Solid Waste were found lying on the bank of river.

7. And whereas the State Board, in exercise of the powers confcrred rupon it qnder the
provisions of section 33A of the Water Act 1974 and in performance of its
under the Act, issue directions in writing to any person, officer or any authority and such
person, officer or authority shall be bound to comply with such érrectiqms which mcludes
the power to direct:- -

The closure, prohibition or regulation of any industry, operatlon or pr: ess or

(2)
(®)

Stoppage or regulation of the supply of electricity or water or
service.

Therefore, the State Board in exercise of the poﬁrers conferred upon it ’rgmder sec|

ons

y Other

ion 33A

of the Water Act, 1974 and in performance of functions under the Act, hereby di you to
take necessary action for rectification of above mentioned shortcomings and ensure
compliance of directions issued by the Hon’ble NGT, New Detlhi in the 0.A. no. 725/2018

Shri Sajjan Sodani v/s State of Rajasthan & others time to time ie. on 12.10.2018,
16.01.2019, 21.02.2019 & 03.05.2019. You are further directed to forward action taken report
in the matter to this office immediately so that compliance can be subm:t&ed before

NGT before next date i. e. 11.09.2019. _

‘ Hon’ble

| (ShailfFDeval)

Member Secretary
Copy to following:- f |
1. PS to Chairperson, RSPCB, Jaipur. ‘ &L M
PS to Member Secretary, RSPCB, Jaipur. |

;A
3. Regional Officer, Regional Office, Rajasthan State Pollution Conu-oﬂ; Board,
4. Master file.

';p,g\demb
Mg
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Mnoxee - 2.
Date: 03.03.2021

BHILWARA

Name of Work

Sewerage work with 10 years O&M (RUSDP/BHL/01)

Contractor E M/s Rajkamal Builders Infrastructure Pvt. Ltd.
3.Salient Features of the contract package

1 | Stipulated date of start 23.08.2017

2 | Stipulated date of completion | 22.08.2020,Likely completion date 31.12.2021
3 | Contract period 1095 Days

4 | Period Elapsed 117.26%

5

Contract Amount (Rs. In Cr.)

369.3 Cr. (Design Build Cost-326.59 Cr. + O&M
Cost-32.71 Cr. + Provisional Sum-10 Cr.)

6 | Physical progress (%age) 65.50%
7 | Financial Expenditure till 155.95 Cr. (Design Build-144.46Cr.)(44.23%)
date

8 | LD and Penalty detail

LD imposed-Rs 7.78 Cr. & recovered - Rs 7.78 Cr.
Penalty imposed-0.825Cr & recovered-Rs0.825 Cr.

9 | Population to be benefitted

2,62,070

Project Progress: -

Sector Particulars | Unit | Scope lCumulative % age Physical
Progress | Progress | Progress
Lateral Open | Km 363.248 | 213.343 58.73%
42.61%
Lateral km 26.596 13.556 50.97%
Trenchless
Outfall Open | km 19.308 16.494 85.42%
6.59%
Outfall km 1.437 0.105 7.31% °
Trenchless
Manholes Nos. 18123 9782 53.97%
Sewerage
IC Nos. 9988 4138 41.43%
STP(30 Nos 1 87.47% 87.47% 13.53%
MLD)
SPS(48 Nos 1 89.48% 89.48% 2.77%
MLD)
House sewer | Nos 40000 |Bidding under progress (Will be done
connection under separate package)

STP & SPS is likely to be completed by June 2021.
Sewer Network is likely to be completed by December 2021.
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HZ &o) a;a/‘e:' 7 M"a‘%f Nir-1653 PUC
Vo T/ B
BIIITT FIY Oﬁ? HficrarsT (¥rt)
PHie: Ao/ Prior /202021, JYRES f&=ir: 0.4. /1 4@0‘-20*'-%;\\
AU TN
Regional Officer o
Rajasthan State Pollution Control Board lkg (ﬂ' : |
18, Near Pannadhay Circle, Azad Nagar, Bhilwara W\ \fe 7.

fasa :— NGT- Notice Aafter Addmission @ H7 7 | S

YT — VoI 59 9gevr faEer qved Hiearer @ umie
Most Urgent (N.G.T Matter) 339—42 f&=i& 13.07.2020
Co

eIy,
SRITT fawar=ria uNifies o9 @ &9 4 fdeT & 5 aoraH
I8 ggue s Avee dierarsl @ umie Most Urgent (N.G.T Matter)
339—42 fei 13.07.2020 & HH # TYwR AR & —
01. R yRYT &F A Rud Tt WR dree IRye @it & ¥ | V8 qars
Ud AFERIER #ie TR e = & anefiewer 2
02. Tl WAR TTee H U & YETBOT ¥ 06 T RIS oI & F T U
BTl 10.00 I | G 8.00 g9 TP 06 HEAR Telld T 8 |
03. 7l |R TTATd &I GHTS, HoR U9 I—UN I TRew], a9y 3 g
vg % ey P yfafes Fafia s @ word &1 o 2
04. M WAR T # Wl & Ul 31 ASRN 96d 450 mm dia @ UrEy
S STl g3 o | 9ol URAGHT @ d8d UEY oEd IR @
g e & 13 o Ry gova fhar o T 2 :
05.¥ER & Waval gled=< 2q yd 4 for<a @f fofo gRT 10 MLD &7 STP fAfifa
g Rt Treatment Wl 8| ¥EX & WavSl AW A 30 MLD &I STP
Ruidp X1 fHfomefi9 vd Hravwr Scad &1 &1 RUIDP §RT 31.12.2021 d&
guf foram ST |
06. HlaXSl BT Hcdd dle] BF & ¥ <1 Ul ATAd A ST 49 81 SR |

3 gt RUE siie & w9e wea 2|

b T

5 W
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PRI TR fden =g, HearsT

Al : THADT / 201920/ Y39Y —q¢ i h‘|1|7_ulq
18, TR ARFST & IIT TSNS THY UV

HieTarsT |

bl >
fds — Information/Action required in reference to Hon'ble National
Green Tribunal, Principle Bench New Delhi's order Dt. 05-08-19
in the matter of Babulal Jaju V.S. State of Rajasthan O.A. No.
488/2019.

Hed -~ UF BHIB RPCB/RO/BHL/NGT (2019) (L-6)/ 3350-52 Dt.
12.12.19 & &Y #|

HeiIgy,
SWigd fvarta Geffd u3 & &9 § A9 & 5 yavor § Factual
Report 7 YR & |

e TR e =™, fidareT & ReR § Saa § § Bad 56 qoE d
AFRIGY el 2 |

o IIHM H TEw TS ¥ ARB.BA., FHM Pl vd ArRe T=g @
3THUTH I BIAIIl BT U 3MT & | 8% dolls § 3 arel 772 gy &
A & fordl 03 RN W wW e 9910 T 2 Res gR1 o= @) g §
3 ¥ APBT AT 2 |

o E% Telld H A uifeRid onfy Tt & wwid ¥ = g Pifier o9
B G & Td S BT aRIeT AR SR a1 F e wimar €

* HAMEAUNR el § Ul TR & WX 01, 08 U 10 TUT AT &1 GG
3T 8 | fRp! AP B IdAE F dF @I UR ATel B SRS WY W g
B BISaui HY @ © |

Aqfqsy § @1 M areft SR —

o HHM Rl defqex #EIGT gR1 =W B QT Sl B qBTE g wiex
f$fasin weim wa &1 & fder A 81 e urer & Saa 7 @
PRI e AR TRmNtIS vd il @iy w ) s e o
TR 2 |

* HIMURIR #lel # 3 dlel = U BT bl o W AT IR W & TG
qere &g W ¥ I vd Al B awei qer SR W@ Te 99R

|

N\ _
Y il



S avdfdd 8| S BRI &g U 19-19 oG T B fAegd s
TR 3R & T 8| R sl v ficha @iefy o e & At
SR X B HRATIT ST URTad & |

3 ¥Rl UiNa B |

~ il ffor=ar
TR e <™, oarer
gfaferfa

1. #iA Rell dedex vd swer weleg = fierarst a1 gaaef |

SrferemdY Irfg=ar
TR e <™, ioarst
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Sir,
'e& ini“the river. On th{s-hspect at‘so,, the:SPCB myst give final
' -**pr-rg--'ﬁf. "Guarmﬂtee from the
L]
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REGIONAL OFFICE |
ATE POLLUTION GOy |
prlateds tozadequacy=d® amount to be :depositéd as Petformance
- lxb‘é;.qer;)_p__site_d on -aCCOUILt;'th:‘I_‘S:C_ovel}'4as:E}n,i{ir_@nmental_-_ﬁampensa&bn. -
ugh :this letter shall be subject to the finalk:confirma _.t'iQI;lf-“z’;.ﬁPProVal of
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»Jaipur for information.

Ol :chion“- Officer
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P gl FraterT
m REGIONAL OFFICE
—— TSTEATT TS U fRor saer W vemzor
—~ e RAJASTHAN STATE POLLUTION CONTROL BOARD THE MAATIA
A\ | /4 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara.
Phone/Fax no. 01482-241159, E-Mail ID: rorpcb.bhilwara@gmail.com
.. .5 /8w, Ferarer fafew -48/ ) 7RG~ )79 | feais - 2.5 / OL/ 202/

(arfa wEgeaqul/ wT.uA. s & o =1t EA-03/2020)
T fafer -08.03.2021
A, T IRwE,
FATET T 0T,
TSR /T, HeaTsT (W)
= #r= -311001

THS —npbhilwara@gmail.com

e - AruaSt & & o THor ufFagaee srEes g% EA-03/2020 s aTegeTe STS a9 T
ST A UaH 7+ & qTia smaforar fami= 12.10.2020 i Squrerar araq |
e - 1. AT A W TSt wehor UfRREgaer e §edr EA-03/2020 # i smafrr
=i 12.10.2020.

2. \Ar.uA S A F st =radis |, ST ST YHr I AraeT qedr OA-.
149/2014 siqta fafaw smaes g&ar 787/2015 ¥ urfia sw=forr fR9i+ 02.05.2016.
3. FraTea e woeeT , fiearsT v+ ®99T: 46102 waH 46197 ,f&=i% 05.11.2020

T 24.11.2020
HEedT,
I Hafva ety e aw 8 & -
1. gruast &, FhT st =madis S g w6 g9 drae §e41 OA-.149/2014
sata fafaer smaew wear 787/2015 sfids argaTer SIS a9TH 57 a3 TaH §=T |
griRa smefreT fReis 02.05.2016, ST #t i< ar -

The need therefore, for the local authority that is Municipal
Corporation of Bhilwara, the Government as well as the PCB and the
State Environment Impact Assessment Authority is to ensure that there
is no untreated sewage or effluents in Bhilwara which is drought
prone area with scarce water resources and at the same time, needs
substantially large quantities of fresh water not only for domestic use
but for industrial use as well and some of the units are drawing water
Jfrom far of distances as well.

The need therefore, is to ensure that re-use of treated water wherever
possible by industrial units should be made to be optimum so that
fresh water can be made available for domestic use and industries can
be provided with the treated water as far as possible so as to save
precious fresh water and ground water.

We would therefore, emphasise upon the State Government to initially
provide the necessary assistance to the local body for establishment of
the STPs / ETPs with modifications wherever necessary for treatment
of industrial effluents as well to the extent they may be found to be
mixing with the domestic sewage. At the same time, all measures for
reducing the dependence on fresh water by industrial units must be
taken and such industrial units may be provided initially for the
supply of treated water from such STPs either by transportation

RPCB/Letter/Hindi Letter/
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i REGIONAL OFFICE I 25% '

TTSEAT T Wguor fRa= 9= L verms o
CELEBRATING

B T RAJASTHAN STATE POLLUTION CONTROL BOARD ERAATA

aN\ | /4 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara.
Phone/Fax no. 01482-241159, E-Mail ID: rorpch.bhilwara@gmail.com

through tankers till such time as necessary arrangements by way of
laying down pipelines for gray water use are made.
ITRATE GTeAT g faremr & it st o | (Ferw -)

1. agUdd 4 UEH St FreTat & aura / R o o F e § 3 s / i
FqfAre waw FuETE a9 o« (SEWAGE) anfe & & S wguur it gHET F REE
AW AFATH 3G ANEA THCON qAT - ALOAST AL, s arrfis 7 Rt #
g AraeT §&qT OA-.725/2018 siasta fafaw smasw d@w=ar 1490/2018 waw 1491/2018
sfref ft T AT a9 TSR AR UAW I o qria st fRmiw 21.02.2019
£ FraTeET & TATH SWAT F W o ITAT WA FT AHAGG YA 3G 25 AT T4 Fi
TRt I T et 63.80 wre At qataww afafd F w0 & AfEfT w1 §u
CPCB, £ feeeft 1 w67 F7aT 27 30 Frted & 97 A% 05.04.19 g Ffa G
T 97 | (9 1)

2 . IATAT , T W ,FAGR ¥ FRZamar, 74 vaw 5o At F g / A fsmw o
ST § 31 FIRE / TR A9firE vaw SaETid 99 99 (SEWAGE) af ¥ F1or 5
wguur $t wwET % R vaw dFar g ww s /iRt o 5o srfafRaw
1974 Ft G417 24,25 TAW 26 F AATAT ATLAAT FLA 5 FIL G 43 TAH 44 F Fiq
qery =T § gifes afare oft &=t fer war € | (@ )

3. ot 9 F [ TF Hew geATET F 9 A 04.09.19 T A€t vaw 9« Rwrat F agr /
T /3 T ¥ ST § 219 Ay / A aqfe uaw squErta 79 9« (SEWAGE)
AifE ¥ FIOO W T FT FHET F AT AW AFATH FG FHEH WHON qAT -
oSt &, va A At A g Reft F g9 s d@ar 0A-725/2018 s
fafry ardew w=ar 787/2015 # aTfa mafIrT swedl gWT THEW A Araed §edr OA-
149/2014 sfids o T TS THTH TSR GCHE TEH I § qiiia swefirer R
03.05.2019 #¥ srareT # 9 ATaf=aw 1974 F 9171 33 o F IAUHI F FAd ATAT
e s 3 o F | (F=aE V)

4. TETETT 29 FATET F 9 RBAiw 12.12.19 gy Hemrer au7 § safeaq s Rt o
Tt AR AT AT a9TS , HAELET e TR § st 7w 9« (SEWAGE) #
TATRT B & AFA TEAW e TGuv A qHeqr F A uaw A g aHhd T
T - AU A yaw A s G Rt ¥ qo sraea dear OA-488/2019 #
aqrfa smeforsT Reis 05.08.19 ofids oftd= srgaTe AT a9 TST §3FK Ta0  J9
st T a9 Pl § Sgeeia g9 9w (SEWAGE) #t yaTfRa g1 & T TaH
Frarat Fdre s F araq o St T T ar | (@60 V)

5. =t 0 § AqF T RETE 13.12.19 TR A2 FG99 FLATET T4T Y AT A0 H A AT
X 72 gy ¥ Pt 2 300mm =T i das ArEA STt g2 § e wreaw & art A
TATATE F A SATHT T2 AT § SIST AT 8 |(HFaF V)

6. st %9 § ToT wew gIT R 13.12.19 Fr fierarer wg< § srateaa s et e it
HAE AT AT # du=Ta 7 9 (SEWAGE) & warg #it fufa araq & o 75
gy Aferr ¥ S g 14T & -

3. Tt AR aTeTE § considerable HTAT # 3| U #T AraTe T affqdt & a2t w9 W«
(SEWAGE) T W4Tg 3HT 9147 14T TaH

T. arara #§ qfera atefiee Y 9T a9 @ g et 05 # # 04 #4E! areators 4%
qroae | (FEuE V)

RPCB/Letter/Hindi Letter/
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. REGIONAL OFFICE 1
S — TISEATH TS TgO0r fAg=rr g=e U yerme o
-~ uw RAJASTHAN STATE POLLUTION CONTROL BOARD THE MAHATHA
AN\ | /4 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara.

Phone/Fax no. 01482-241159, E-Mail ID: rorpcb.bhilwara@gmail.com

7. TS HEA g &9 13.12.19 1 fiearsT 987 § atewa 9 [FFEt a9 gt e
ATEATE § AT A 5T (SEWAGE) & warg #t fufy amaa 5 7o 99 waw dqfer
 qraT 4T & At aRR e F 9«9 a9gE & @Ague § COD(TEEaE state |7i)-
186 fasfiamy /sfiex, BOD (3= temafa= sitefiwrer wim)-53 sty e arft woft |, orea
7g wiaofea grar & & midt arr aee § sma aw i s st & saeafa g
Tq o (SEWAGE) ¥ waTg & 39 ddel 91« &g # Sy Sftaw gq Fifea gfea
AT T HTAT FT A7 /AT B TET & TAH TERN UFA g ATTH (@ & & F F5
3 FTAATRT A5l A AT @I § | (FFws Vi)

8. &fty wratey oo v, sfeareT F wiw R\ 13.07.2020 #t /9% vRwg, RUIDP waw
TR G A F dieoareT 987 § safeya s« Famt a9 afdft qaer aee www a9
At & squ=TRa 7o 9« (SEWAGE) & WaTg &1 & , 9d 9« & I941¢ §47 /e
ATe geaTie it Wi vaw o agdt gadt o« At i s qurEar § gae g f T
FrdaTar Ft ROE vaw S FEAASET I F aq Marera R @ 9v | (J@§ e 1X)

9. TS Hed G HiwareT g< & Fafeua sior fAarat 97 1ieft avr aema § s=ria 79
9 (SEWAGE) % warg #it ffufa atea % v qaq 99 waw dqfeir fe=is 23.09.2020
F e g A -

3. el AT AT | T @ AT 0 T TN F GA g 9 0 T A R qreara
H STd g 94T 4T

. 99 % A0 7g o o 14y F wieft R arew # giea steds A a9 e @ 8|
q7fea 05 & & 05 dasl areators &8 91T T |(H«4% X)

q. e AW QTS F 9 AGAT F AT § COD(THTEAF Atwie 7iw)-34.6 Fefium
[efex, BOD (S Trama e airerfisr wiwr)-4.5 fAefrmy /eftex ot woft | s ag sfoarfea
grar & % wieft aEe qreE § qw o i smar aiadt & Squaia a5l 99 §w
(SEWAGE) ¥ YaTg & I9 daal o« & & sefty sfiaw /g aifem G stierfier i
HTAT FT 7T TEA 3 ATH (AW F &< § 36 FTAarar q6l it o1 @i ¢ | (F=w X)

10 . &y Fratad =7 oo, fieareT & oAiw RAiw 13.07.2020 F 97 § g [@A6H & 9
ReiF 04.11.20 ERT I FGTd FLATAT T & Tefy AW & 90 A =_ AR I
A 39 450 mm =aT| it diayw area =Tt g€ § 9 6 wvae e F agd oy
e AR F v afrm Y TRt & vaw R dead F 919 &9 F T i Gl
ATATE H TAT §F &7 AT ATE qATAT AT G (Gt Aeqwh F AT g O ATt & ol
T FATY T B R S AwferE FriAeET / IuT waw afaue AEE aew
TEET TR ATAT 1S (A ARATF T 30 Fraaq o I 781 0t 74 & |(Ferww X

11. 7 Y SeradT & B s W taw RUIDP g #iax e e o fRafordia
et A 9 IIAR @4 (30 MLD) # w7k of W F 7w gy Fraifa Rl e e
T AT ART q@T TN qTad AGITd FLaT [ @(Eeas X)) -

FHI FH T faar | F awar | RUIDP 9 g1 daerd wert vt % qof 819 &
=y g it Al e @
18.01.19 | 13.12.19 | 15.07.20 | 24.09.20
1. o Jza® 416.61 20.08.20 FLITEG 31.12.21 | 31.12.21

RPCRB/Letter/Hindi Letter/
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i, W 0 e RAJASTHAN STATE POLLUTION CONTROL BOARD s A
aN | /4 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara.

Phone/Fax no. 01482-241159, E-Mail ID: rorpcb.bhilwara@gmail.com

2. gt W@ W« | 30 MLD-01 | 31.10.19 | gfera =& 4T | 30.06.21 | 30.06.21
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